THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Wednesday,12th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/6873/2019 DEBO KUMAR NARAH MR. N N B CHOUDHURY  GA, ASSAM
Versus MR. M DEWAN SC,MAC
THE STATE OF ASSAM AND 3 ORS. MR S DAS
2 WP(C)/156/2024 MADHU SHUDHAN SARKAR MS. ] PAUL SC, ELEM. EDU
WITH WP(C)-98/2024 Versus MS S BHOWMICK SC, FINANCE

THE ADDL CHIEF SECRETARY TO THE
GOVT OF ASSAM, FINANCE DEPARTMENT

AND 6 ORS
3 WP(C)/1417/2024 SHAHADAT HUSSAIN MOLLAH MR M H AHMED GA, ASSAM
Versus | AMIN
THE STATE OF ASSAM AND 7 ORS MR. O ULLAH
4  WP(C)/1880/2024 NIRUPAMA TALUKDAR AND 2 ORS MR. S P ROY
Versus JYOTISH DAS
STATE BANK OF INDIA AND 2 ORS. MS P DEY
MS. P AGARWALA
MS. V RAI
5 WP(C)/2049/2024 TAHMINA BEGUM MR. | H BARBHUIYA SC, TRANSPORT
Versus MS R RAJKHOWA DEPARTMENT, ASSAM
THE STATE OF ASSAM AND 3 ORS MD A RAHMAN SC, IWT
LEAVE NOTE OF ADVOCATES FOR 12/06/2024
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MS. N M DEKA 24-05-2024 To  28-06-2024
4) MS. S SARMA 29-05-2024 To 15-06-2024
5) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
6) MR. D KAKOTI 01-06-2024 To 12-06-2024
7) MR D BHATTACHARYA 14-06-2024 To 14-06-2024
8) MR D BHATTACHARYA 24-06-2024 To  24-06-2024
9) MR D BHATTACHARYA 26-06-2024 To  26-06-2024
10) MR D BHATTACHARYA 28-06-2024 To  28-06-2024
11) MR. T ISLAM 03-06-2024 To 15-06-2024
12) MD. | HUSSAIN 05-06-2024 To 14-06-2024
13) MR. S C KEYAL 07-06-2024 To 12-06-2024

1/2


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222782019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010003722024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050812024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068532024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075182024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,12th June 2024]

[AT 11:00 AM]
BEFORE:

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA

COURT NO: 111

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

ORDERS

1 WP(C)/5772/2023 MD. SAHIDUL ISLAM MR. A K HUSSAIN SC, ELEM. EDU
Versus MR. B HUSSAIN GA, ASSAM
THE STATE OF ASSAM AND 7 ORS MR A HAQUE
2 WP(C)/6382/2023 GUNINDRA KR NATH MR J ABEDIN SC, HEALTH
Versus MR N SARMA SC, FINANCE
THE STATE OF ASSAM AND 4 ORS MR. K | MAZUMDER
3 WP(C)/6637/2023 PHATIK BARUAH MR. A K DUTTA SC, SEC. EDU.
Versus MR. B PURKAYASTHA
THE STATE OF ASSAM AND 3 ORS
4  WP(C)/7167/2023 DIPANKAR BANIK, DR. ASHOK SARAF SC, GST
Versus MR P BARUAH SC, FINANCE AND
UNION OF INDIA AND 5 ORS MR S ] SAIKIA TAXATION
MR. N N DUTTA
MR P K BORA
B SARMA
MR. G. DUTTATRAY
5 WP(C)/7269/2023 M/S MRIDUL KUMAR LASKAR MR. H. BURAGOHAIN SC, AGRI. DEPARTMENT
Versus MS A DEVI
THE STATE OF ASSAM AND 4 ORS MS. H BORAH
LEAVE NOTE OF ADVOCATES FOR 12/06/2024
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MS. N M DEKA 24-05-2024 To  28-06-2024
4) MS. S SARMA 29-05-2024 To 15-06-2024
5) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
6) MR. D KAKOTI 01-06-2024 To 12-06-2024
7) MR D BHATTACHARYA 14-06-2024 To 14-06-2024
8) MR D BHATTACHARYA 24-06-2024 To  24-06-2024
9) MR D BHATTACHARYA 26-06-2024 To  26-06-2024
10) MR D BHATTACHARYA 28-06-2024 To  28-06-2024
11) MR. T ISLAM 03-06-2024 To 15-06-2024
12) MD. | HUSSAIN 05-06-2024 To 14-06-2024
13) MR. S C KEYAL 07-06-2024 To 12-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010197762023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010243392023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010255232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010277702023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010279152023
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Wednesday,12th June 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
MC/3087/2012 JAYMANA KHATUN and ORS DR.B AHMED MR.A SANCHETIR-1
in RSA/48/2009 Versus MR.N HAQUE MR.R C SANCHATI(R-1)
MD. ANOWAR HUSSAIN and ORS MR.S K DEORI MRS SANCHETI(R-1)
MRK UDDIN
WITH
RSA/48/2009 JAYMONA KHATUN and ORS. DR.B AHMED
Versus MR.N HAQUE
ANOWAR HUSSAIN and ORS. MR.S K DEORI
MRK UDDIN
WITH
MC/693/2009 JAYMANA KHATUN and ORS DR.B AHMED MR.A SANCHETI(R-1)
in RSA/48/2009 Versus MR.N HAQUE MR.R C SANCHATIR-1
MD. ANOWAR HUSSAIN and ORS MR.S K DEORI MRS SANCHETI(R-1)
MRK UDDIN
Tr.P.(C)./67/2015 ABZAL HUSSAIN BARBHUIYA MR.K A MAZUMDER
Versus MR.N | KHAN
GOPAL SAHI MD.] H KHAN
WP(C)/6906/2018 MRIDUL UDDIN MR. S C BISWAS GA, ASSAM
Versus MS A DAS
THE STATE OF ASSAM AND 3 ORS.
4  WP(C)/7359/2018 HEBAL MUSHAHARY AND ANR. MR. P N GOSWAMI GA, ASSAM
Versus MR. K P PATHAK SC, BTC
THE STATE OF ASSAM AND 4 ORS. MR. R R Gogoi MR. S NEOGI
5 WP(C)/7366/2018 HOUSING DEVELOPMENT FINANCE Mukesh Sharma GA, ASSAM
CORPORATION MR ] BORAH MR. H C SARMA (R6)
Versus SC, REVENUE
THE STATE OF ASSAM AND 8 ORS.
LEAVE NOTE OF ADVOCATES FOR 12/06/2024
1) MR B ACHARYYA 20-04-2024 To  15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MS. N M DEKA 24-05-2024 To  28-06-2024
4) MS. S SARMA 29-05-2024 To  15-06-2024
5) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
6) MR. D KAKOTI 01-06-2024 To 12-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220012012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010091662009
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010171662009
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021682015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220842018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234202018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234312018
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